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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERABAD

R.A.92/1994
in
0.2.118%9/9¢ Dt.of order:23.03.1995
Between 7
¥.Johan Mosha ' .. Applicant
and
1. Railway Board rep by its

Secretary

Rail Bhavan, New Delhi.
2. The General Manager

SCR1ly, Rail Nilayam

Secunderabad (AR)
3, The Divisional Railway Manager

SCR1ly, vijayawada Dvn

Vijayawada .. Respondent
Counsel for the Applicant s Mr J.M.Naidu
Counsel for the Respcndents :: Mr C.V.Malla Reddy

gg%ﬁM: HON'BLE SHRI A.V. HARIDASAN, MEMBER (JUDL.)

HCON'BLE SHRI A.B., GCRTHI, MEMBER’ X ADMN)

: . ~f?£jﬂ
As per ORDER . s
Hen'ble Sri .
A.V.Haridasan(J) (BY Circulation) .

The applicant in the OA has filed this review applice
tion, praying for a review cf the crder on the ground
that, bad the Judgement of this Bench in OA 1084/93 was bbeg./
brought to the notice of the Bench, this order in OA
1189/94 would have beeﬁ different. He has annexed a copy

of the Judgement in CA1083/93.

2. The facts and circumstances in OA 1084/93 are entirel-
review

different from those of OA 1189/94 filed by the/applicant.

So, even if the order in 0A1084/93 had been brought to the

notice of the Bench, the decision wculd nct have been differe

There is absolutely no reascn to review the order passed

in OA 1189/94. The order is a reasoned one and it does not
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RA 92/94 in OA 1189/94

guffer from any infirmity such as error apparent on the face

of the reccrd Or erronucus interpretation of any rules or
y now '

‘ s
Zﬁ:ﬁﬂg; The materiaLZSOUth to be brought toc the notice

A
had no relevance to the decision in CA 1189/94. Therefore,

the Review appliceticn is devoid of merit and the same

ie rejected by c¢irculation.
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(A.V. HARIDASAN)

(A.B. GORTHI)
Menmber ( Admn) Member (Judl.)

Dated: March, 1995
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DEPUTY  REGISTRAR(J;

1. Tha jecretary, Railway Board,
Rail Bhawvan, New Belhi

2, The General Manager,
South Central Railway,
Railnilayam, Secunderabad.,

3. The Divisiconal Railway Manager,
Sguth Central Railway,
Vijayawa:da Uivision,
Yijayawada. -

4, One copy to Mr.J.M.Naidu, Advocate,
CAT,Hydaerabad, '

5. One copy to Mr.C.V.Malla Reddy, A
CAT,Hyderabad. y, Addl.CGSC,

6. One copy to Library,CAT,Hyderabad,

7. One spare copy.
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IN THE CENTRSL ADMINISTRA TIUE TRIGUN.
, HYDERABAD BEHCH

THE HON'SBLE HRI A.V,.HARIDASAN: MEMBZR{3;
—7 )

P
e

' : AND
(THE HON'BLE SHRI A,B.GORTHI: MEMBEZR ()
— . f :
- 5 93 ,
DATED BF5—3-F<

ORDER/JUDG ME NT

MRENE/RLP NG, /BB, ND. G 27/?41
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080, 118 /94

Admlﬁted and Interlm Ciractions
1ssua

" Allowed)
Dlsposed f with directions
'Dlsmlssed

Dlsmlssed ag withdrawn
D@smissed for default

; T

Re jected/Drderod-

No ordag as to costs.
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